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Financial Leas  dne  to Postal 
Stationery

6414.  SHRI  MADHAVRAO  SCIN- 
DIA:  Will the Minister of COM­
MUNICATIONS be pleased to state:

(a) whether it is a fact that dur­
ing the 1st quarter of 1979 there was 
shortages  of  postal  orders  inland 
letters, envelops etc. throughout the 
country;

(b) if so,  whether  as a result of 
shortages the Department "have suf­
fered heavy financial losses; and

(c) if so, exact assessment of losses 
and reasons for shortages?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI NARHARI PRASAD  SUKH- 
DEV SAX); (a)  There has  been 
shortages of certain items of postal 
stamps and stationery  in some  post 
offices.

(b) No, Sir.

(c) There are no losses on revenue 
account. The shortages  have been 
due to the fact that the India Security 
Preae, Nasi* has not been able to 
meet the demands fully in respect of 
certain items Ot postal stationery etc.

Allotment of Hftstet  aeewmaedatk* 
on priority bMte

6415. SHRI  SACHINDRALAL 
SINGH A:  Will  the  Minister  of

WORKS AND HOUSING AND SUP­
PLY  AND  REHABILITATION  be 
pleased to state;

(a)  what  is the  criteria for tine 
allotment of hojjtel  accommodation 
on priority basis or in general pool, 
give details;

fb) the number  of persons since 
1970—1979 who got hostel accommo­
dation on priority basis and m gene­
ral pool and on what grounds give 
details; atod

(c)  whether sympathetic view  is 
taken in hard cases?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION  (SHRI  SIKANDAR 
BAKHT):  (a) Ad hoc  allotment,
both in genera] pool and hostel, is 
made to eligible dependent ot decease 
ed officer who was ia occupation of 
general pool accommodation; to per­
sonal stac of Ministers etc, on medical 
grounds and also to physicaly handi­
capped officers; to officers who are .*€- 
quired to vacate their  departmental 
pools and in other cases of exceptional 
nature on merits. Previously ad hoc 
alotments were used to be made also 
to eligible dependents of officers who 
were in occupation of general  pool 
accommodation  on  their  transfer 
or retirement, but this had been dis­
continued from 1st May, 1978.

(b)  Ad hoc allotment made in the 
general pool m Delhi during the 
period 1970—-79,  upto 31-3-79)  is as 
under:—

Gmcral  Hostel

t. Eligible dependent of :
(*) deceaied officer...............................................................J»a85 4
{») retired officer.......................................................................1
(*«) transferred officer.....................................................................  128 1

a. Personal Staff.......................................................................  55* 4
3. For vacating departmental-pool . . . . . .  487 »

4- Medical grounds..............................................................8*t48 JO
5* Othew................................................................................. 733_____*3

___ Total . . . .  7398*

<ktaiU Types VI *11 and VUI made during the 1974




